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West Bengal Act IV of 1974' 
THE WEST BENGAL CRUELTY TO ANIMALS 

(REPEAL OF LAWS) ACT, 1974. 

[23rd March, 1974.1 

Aa Acr to repeal cerrairr Inrvs relatit~g to rlre prevenriot~ of enrely to 
ani t~uls  it1 LVesr Berigal. 

WHEREAS i~ is cxpcdicn~ 10 rcpeal ceflain laws rclating lo the preven- 
tion olcrueity to animals in W e s ~  Bengal; 

It is hereby cnactcd in Ihc Twen~y-fifrh Year of the Republic or India, 
by the Lcgislaturc of Wcsl Bcngal, as follows:- 

1. This Act may be called the Wcs~ Bengal Cruelty to Animals Shonti~le. 

(Rcpcal of Laws) Act, 1974. 

2. The following enaclmcnrs, namely:-- ~ c p e d .  

Ecn. A C ~  1 of (a) the Bengal Cntclty IO Animals Act. 1869; 
1869. 

Bcn. A C ~  III (6) the Bengal Cruclly to Animals (Arresl) Acl, 1869; 
of 1869. 

Ben. ~ c t  I l l  (c) the Bengal Cruelty lo Animals Acl. 1900; and 
o f  1900. 

Ben. Act I or (d) the Bengal Cruelty to Animals Act, 1920 arc hercby repealed. 
1920. 

'For Slalcmcnt of Objcclr, and Ruscns, src the Culcur~a Guzet~c. Erfruordit~ur): Pan 
IV. o l  thc 3 I s [  January, 1974. pagc 190  Ior pmeedings of thc Wcst Bengal Legislarive 
Assembly. see the p r o d i n g s  of the meding of tha~ Asscmbly hcld on h e  281h Februuy. 
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